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    NATIONAL LOK ADALAT 

 

 

           COURT NO. 24 
 

PRESIDED OVER BY:  

HON'BLE MR.JUSTICE RAVINDER DUDEJA 
 

CO-MEMBER : MR. K. VENKATRAMAN, ADVOCATE 
 

 

AT 10:30 A.M.
 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

 
 

1 MAC.APP.-755/2015 SHRI RAM GENERAL INSURANCE CO LTD  
V/s SUMITRA & ORS 
  

NEERJA SACHDEVA, SAMEER NANDWANI  

 OTHER DETAILS OF ADVOCATES: 
SAMEER NANDWANI(SAMEERNO2@HOTMAIL.COM)(9810528802)(PETITIONER) 
 

 

2 FAO-20/2019 
CM APPL. 2204/2019 

RELIANCE GENERAL INSURANCE CO LTD  
V/s RAMESH CHANDRA @ RAMESH CHAND & 
ANR 
  

A K SONI, PRATIMA N LAKRA, RAM 
KANWAR NAIN 

 

 OTHER DETAILS OF ADVOCATES: 
A K SONI()(9811404050)(PETITIONER) 
RAM KANWAR NAIN(LAWOFFICES723WW@GMAIL.COM)(9312070470)(PETITIONER) 
 

 

3 MAC.APP.-466/2018 
CM APPL. 19784/2018 

SHRIRAM GENERAL INSURANCE CO LTD  
V/s SANGEETA & ORS 
  

SUNANDA NIMISHA, S K VASHISTHA  

 OTHER DETAILS OF ADVOCATES: 
SUNANDA NIMISHA()(9811340404)(PETITIONER) 
 

 

4 MAC.APP.-803/2013 ASHOK KUMAR  
V/s NARESH KUMAR & ORS 
  

MADHURENDRA KUMAR, A K SONI  

 OTHER DETAILS OF ADVOCATES: 
 

 

5 MAC.APP.-478/2014 SHRIRAM GENERAL INSURANCE CO LTD  
V/s MAHAMUDA & ORS 
  

SAMEER NANDWANI  

 OTHER DETAILS OF ADVOCATES: 
 

 

6 MAC.APP.-135/2018 
CM APPL. 4201/2018 
WITH MAC.APP. 140/2018 
MAC.APP. 141/2018 
 

THE NEW INDIA ASSURANCE CO LTD  
V/s NIKHIL SOOD & ORS (NATIONAL 
INSURANCE CO LTD ) 
  

AWANTIKA MANOHAR, VIKAS KAKKAR & 
ASSOCIATES, HETU ARORA SETHI, 
JATIN TEOTIA, JATIN TEOTIA 

 

 OTHER DETAILS OF ADVOCATES: 
AWANTIKA MANOHAR()(9868938797)(PETITIONER) 
JATIN TEOTIA(ADVJATINTEOTIA@GMAIL.COM)(9717906181)(PETITIONER) 
 

 

7 MAC.APP.-140/2018 
CM APPL. 4468/2018 

THE NEW INDIA ASSURANCE CO LTD  
V/s NIKHIL SOOD & ORS(NATIONAL 
INSURANCE CO LTD) 
  

AWANTIKA MANOHAR, VIKAS KAKKAR & 
ASSOCIATES, HETU ARORA SETHI, 
JATIN TEOTIA, JATIN TEOTIA 

 

 OTHER DETAILS OF ADVOCATES: 
AWANTIKA MANOHAR()(9560385529)(PETITIONER) 
JATIN TEOTIA(ADVJATINTEOTIA@GMAIL.COM)(9717906181)(RESPONDENT) 
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8 MAC.APP.-406/2023 
CM APPL. 7860/2025 

SHALAK CHAND  
V/s TATA AIG INSURANCE COMPANY LTD. 
AND ORS 
  

MANISH MAINI, VANDANA TANEJA  

 OTHER DETAILS OF ADVOCATES: 
MANNIE & 
ASSOCIATES(MANNLEXCHAMBERS@GMAIL.COM)(9810522996)(PETITIONER) 
VANDANA(VANDANAKAHLON@HOTMAIL.COM)()(RESPONDENT) 
RUDRA KAHLON(RUDRAKAHLON@GMAIL.COM)()(RESPONDENT) 
MANNIE AND 
ASSOCIATES(MANNLEXCHAMBERS@GMAIL.COM)(9810522996)(PETITIONER) 
RUDRA KAHLON(RUDRAKAHLON@GMAIL.COM)(0)(RESPONDENT) 
VANDANA TANEJA(VANDANAKAHLON@HOTMAIL.COM)(9868576800)(RESPONDENT) 
 
 

 

9 MAC.APP.-714/2014 
CM APPL. 12494/2014 

CHOLAMANDALAM MS GENERAL INSURANCE 
CO. LTD  
V/s YUSUF IMAM WARSI & ORS 
  

SUMAN BAGGA & ASSOICATES  

 OTHER DETAILS OF ADVOCATES:  

10 MAC.APP.-895/2014 SHRIRAM GENERAL INSURANCE CO LTD  
V/s MUNESH & ORS 
  

K L NANDWANI, SUNIL MUND, K K 
MALVIYA 

 

 OTHER DETAILS OF ADVOCATES:  

11 MAC.APP.-527/2016 
CM APPL. 25474/2016 
CM APPL. 25476/2016 

BAJAJ ALLIANZ GENERAL INSURANCE CO 
LTD  
V/s SHEELA DEVI & ORS 
  

RAMEEZA HAKEEM, RAJAT BRAR, SUMAN 
BAGGA & ASSOCIATES 

 

 OTHER DETAILS OF ADVOCATES:  

12 MAC.APP.-239/2017 
WITH MAC.APP. 241/2017 
MAC.APP. 242/2017 

ORIENTAL INSURANCE CO LTD  
V/s TANVEER KHAN & ORS 
  

S P JAIN, S N PARASHAR, JAI PRAKASH 
NARAYAN SHAHI 

 

 OTHER DETAILS OF ADVOCATES: 
JAI PRAKASH NARAYAN 
SHAHI(ADVJPNSHAHI@GMAIL.COM)(9811148998)(PETITIONER) 

 

13 MAC.APP.-148/2022 
CM APPL. 24924/2022 
CM APPL. 15483/2024 
WITH MAC.APP. 151/2022 
 

THE NEW INDIA ASSURANCE CO.LTD  
V/s SMT SHANTI DEVI AND ORS 
  

P.K. SETH  

 OTHER DETAILS OF ADVOCATES: 
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)(9811213768)(PETITIONER) 
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)(9811213768)(PETITIONER) 
ANSHUMAN BAL(ANSHUMANBAL2000@YAHOO.COM)()(RESPONDENT) 

 

14 MAC.APP.-151/2022 
CM APPL. 25073/2022 
CM APPL. 15484/2024 

THE NEW INDIA ASSURANCE CO.LTD  
V/s MS PRAMILA DEVI 
  

P.K. SETH  

 OTHER DETAILS OF ADVOCATES: 
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)(9811213768)(PETITIONER) 
PANKAJ SETH(SETHPANKAJ74@GMAIL.COM)(9811213768)(PETITIONER) 
ANSHUMAN(ANSHUMANBAL2000@YAHOO.COM)()(RESPONDENT) 

 

15 MAC.APP.-233/2023 
CM APPL. 22515/2023 
CM APPL. 22516/2023 
WITH MAC.APP. 286/2023 
 

THE NEW INDIA ASSURANCE CO. LTD.  
V/s ARCHANA MISHRA & ANR. 
  

CHANDRASHEKHAR A CHAKALABBI, 
KULDEEP SINGH GREWAL, PANKAJ 
GUPTA 

 

 OTHER DETAILS OF ADVOCATES: 
CHANDRA SHEKHAR A 
CHAKALABBI(CHANDRASHEKHAR@DLA.NET.IN)(9711772814)(PETITIONER) 
SHIV(SSHIV239.KUMAR@GMAIL.COM)()(RESPONDENT) 
PK PODDAR(ADV.PKPODDAR@GMAIL.COM)()(RESPONDENT) 
KULDEEP SINGH GREWAL(LEGALNEED77@GMAIL.COM)(8447174888)(PETITIONER) 
PANKAJ GUPTA(ADV.PANKAJ1@GMAIL.COM)(9646230101)(RESPONDENT) 
 

 

16 MAC.APP.-286/2023 SMT. ARCHANA MISHRA  
V/s M/S. NEW INDIA ASSURANCE CO. LTD 
AND ANR 
  

PANKAJ GUPTA, KULDEEP SINGH 
GREWAL 

 

 OTHER DETAILS OF ADVOCATES: 
PANKAJ GUPTA (ADV.PANKAJ1@GMAIL.COM)(9646230101)(PETITIONER) 
CHANDRA SHEKHAR(CHANDRASHEKHAR@DLA.NET.IN)()(RESPONDENT) 
KULDEEP SINGH GREWAL(LEGALNEED77@GMAIL.COM)(8447174888)(PETITIONER) 
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17 MAC.APP.-284/2023 
WITH MAC.APP. 474/2023 

BAJAJ ALLIANZ GENERAL INSURANCE CO 
LTD  
V/s SH DEEPAK SAINI & ORS. 
  

ASHWANI KUMAR SONI, PRADEEP 
KUMAR SAINI 

 

 OTHER DETAILS OF ADVOCATES: 
A K SONI(ASHWANIKUMARSONI@GMAIL.COM)(9811404055)(PETITIONER) 
ACP KS(ACPKS007@GMAIL.COM)()(RESPONDENT) 
PKSAC(PKSAC007@YAHOO.CO.IN)()(RESPONDENT) 
PRADEEP KUMAR SAINI(PKSAC007@YAHOO.CO.IN)(8800639800)(RESPONDENT) 

 

18 MAC.APP.-474/2023 
CM APPL. 53497/2023 

DEEPAK SAINI  
V/s BAJAJ ALLIANZ GENERAL INSURANCE 
COMPANY LIMITED & ORS. 
  

PRADEEP KUMAR SAINI  

 OTHER DETAILS OF ADVOCATES:  

19 MAC.APP.-528/2023 TALE SINGH  
V/s THE NEW INDIA ASSURANCE CO. LTD. 
AND ORS 
  

MANISH MAINI, SANKAR N SINHA  

 OTHER DETAILS OF ADVOCATES: 
MANNIE & ASSOCIATES(MANNLEXCHAMBERS@GMAIL.COM)()(PETITIONER) 
JPN SHAHI(ADV.PNSHAHI@GMAIL.COM)()(RESPONDENT) 
SANKAR N SINHA(SINHALAWLINE@YAHOO.CO.IN)(9899924253)(RESPONDENT) 

 

20 MAC.APP.-26/2024 SMT. SUNITA  
V/s ICICI LOMBARD GENERAL INSURANCE 
COMPANY LIMITED AND ORS 
  

MANISH MAINI, SUMAN BAGGA  

 OTHER DETAILS OF ADVOCATES: 
MANNIE & 
ASSOCIATES(MANNLEXCHAMBERS@GMAIL.COM)(9810522996)(PETITIONER) 
BAGGA SUMAN(BAGGASUMAN@GMAIL.COM)()(RESPONDENT) 
SUMAN BAGGA (BAGGASUMAN@GMAIL.COM)(9810167439)(RESPONDENT) 

 

21 MAC.APP.-319/2017 RENU SHRIVASTAVA  
V/s PRAMOD KUMAR & ORS (IFFCO TOKIO 
GENERAL INSURANCE COMPANY LTD) 
  

O P MANNIE AND MANISH MAINI, 
SUMAN BAGGA 

 

 OTHER DETAILS OF ADVOCATES: 
SUMAN BAGGA (BAGGASUMAN@GMAIL.COM)(9810167439)(RESPONDENT) 

 

22 MAC.APP.-249/2024 REKHA & ORS.  
V/s PARUL TANEJA & ORS. 
  

NAVNEET GOYAL  

 OTHER DETAILS OF ADVOCATES: 
NAVNEET GOYAL(NAVNEETGOYAL.ADV@GMAIL.COM)(9811224831)(PETITIONER) 
LIBERTY(CARE@LIBERTYINSURANCE.IN)()(RESPONDENT) 

 

23 MAC.APP.-87/2020 
CM APPL. 6840/2020 

BISHAN SINGH  
V/s CHINKI & ORS (BHARTI AXA GENERAL 
INSURANCE CO LTD ) 
  

MANNIE & ASSOCIATES  

 OTHER DETAILS OF ADVOCATES: 
MANNIE & ASSOCIATES()(9810522996)(PETITIONER) 

 

24 MAC.APP.-578/2017 
CM APPL. 2936/2025 
CM APPL. 2937/2025 

RAKESH KUMAR SINGH @ RAJESH KUMAR 
SINGH  
V/s DHANANJAY KUMAR @ KEDAR YADAV & 
ORS (THE ORIENTAL INSURANCE CO LTD) 
  

S N PARASHAR, SOMNATH PARASHAR, 
SOMNATH PARASHAR 

 

 OTHER DETAILS OF ADVOCATES: 
S N PARASHAR()(9811185863)(PETITIONER) 
SOMNATH PARASHAR(SOMPARASHAR@YAHOO.COM)(9811185863)(PETITIONER) 

 

25 MAC.APP.-516/2017 ABDULLAH KHAN  
V/s BAJAJ ALLIANZ GENERAL INSURANCE CO 
LTD & ORS 
  

JAGMAL SINGH YADAV, FAUZI SAYEED & 
NITIN YADAV, ACM LEGAL 

 

 OTHER DETAILS OF ADVOCATES:  

26 MAC.APP.-498/2017 
WITH MAC.APP. 274/2018 

THE ORIENTAL INSURANCE CO LTD  
V/s NIHAL CHAND & ORS 
  

A K SONI, NAVNEET GOYAL  

 OTHER DETAILS OF ADVOCATES:  

27 MAC.APP.-274/2018 
WITH MAC.APP. 498/2017 

NIHAL CHAND AND ANR  
V/s ORIENTAL INSURANCE CO LTD & ANR 
  

NAVNEET GOYAL  

 OTHER DETAILS OF ADVOCATES: 
NAVNEET GOYAL()(9811224831)(PETITIONER) 
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28 MAC.APP.-497/2023 
CM APPL. 57882/2023 

HEERA MANI MAJHI  
V/s SANJAY SHIVHARI AND ANR (TATA AIG 
GENERAL INSURANCE CO LTD.) 
  

PANKAJ GUPTA  

 OTHER DETAILS OF ADVOCATES: 
PANKAJ GUPTA(ADV.PANKAJ1@GMAIL.COM)(9646230101)(PETITIONER) 
VANDANA(VANDANAKAHLON@HOTMAIL.COM)()(RESPONDENT) 
VANDANA(VANDANAKAHLON7@GMAIL.COM)()(RESPONDENT) 

 

29 MAC.APP.-138/2019 
CM APPL. 3334/2019 
CM APPL. 7659/2020 

KAMLA DEVI  
V/s SAURABH & ORS (ICICI LOBARD GEN 
INS CO LTD ) 
  

KAPIL SINGHAL, NAVNEET GOYAL, 
SUMAN BAGGA & ASSOCIATES 

 

 OTHER DETAILS OF ADVOCATES: 
KAPIL SINGHAL()(9811045845)(PETITIONER) 
NAVNEET GOYAL()(9811224831)(PETITIONER) 

 

 

 

 

 

HIGH COURT OF DELHI           REGISTRAR(LISTING) 

07.03.2025 


